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Brassware Industry

2844. Shri Madhusndan Rao: Will
the Minister of Commerce and Indus-
try be pleased to state:

(a) whether Government are con-
sidering the question of drawing up
model rules for setting up voluntary
organisations to promote the brass-
ware industry and trade;

(b) what is the Foreign Exchange
earned during 1957-58 from the ex-
ports of brass and copper wares sepa-
rately; and

(c) what steps Government propose
to take to help the industry in secur-
ing raw materials at reasonable price?

The Minister of Commerce and In-
dustry (Shri Lai Bahadur Shastri):
(a) No, Sir.

(b) Foreign Exchange earned during
1957-58 from the exports brass and
copper wares.

The total amount of foreign ex-
change earned by the exports of
“Brass and Bronzeware as artware”
during 1957-58 was Rs. 98 lacs.

The exports of copper ware are not
shown geparately in the trade classi-
fication of the country and as such
the export figures of the commodity
are not available.

(c) Bteps to help the induetry in
seciring faw matefials.
the brassware and copperwera indus.
try are Copper and Zinc.

The import of these metals was
taken off the O.G.L. welf 1-7-1987
due to foreign exchange difficulties.
This wag followed by complaints from
consuming industries that the impor-
ters were charging high prices ﬂor
copper.

To meet the situation the Govern-
ment of India brought in statutory
control under the Essential Commo-
dities Act 1955 and the Non-Ferrous
Metals Control Order 1958 was issued
on 2-4-1958. Under this Order, the
Controller acquires all imported cop-
per for equitable distribution among
actual users. The distribution among
small scale industries is done having
regard to their 1957 consumption. In
the case of scheduled industries, dis-
tribution of copper is being effected
on the basis of 1956 level of produc-
tion.

Annual Report of the Chief Inspector
of Mines

2845. Shri S. C. Samanta: Will the
Minister of Labour and Employment
be pleased to state:

(a) when the annual report of the
Chief Inspector of Mines of India for
1856 is going to be published;

(b) the steps taken to bring out the
annual report more expeditiously;

(c) how many copies of each annual
report were published since 1940 on-
wards; and

(d) the price fixed
during the above period?

The Deputy Minisier of Labour
(Shri Abid Al): (2) The Annual
Report of the Chief Inspector of
Mines for 1956 is under print and is
expected to be published shortly.

(b) The main causes of the delay
in publication are late receipt of

each year





